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Statement —
1 2 3 4
profitllass made by Roktas Indusrties Lid. for the
period 1967-68 to 197879
(Rs. in lakhs) 5. 197172 3UE
6. 1973-7¢4 - . 3368 .
81. No. Year Net Profit Net Loss 7. 1974-75 156 12 .
1 2 3
4 8. 1974-75 39916
1, 1967-6.8 . i 1597 9. 1975-76 36 25
2. 1968-69 3 30-86 10, 1976-77 7882
1969-70 . . 136:89 . 11, 1977-78 13545
4. 1970-71 . 46 60 12. 1978-79 215 75
S tatement

Figures of production of v aricus categories of geods and the net worth of M|s Rohtas Industires Ltd, for
a peried of 5 years ended en 315t March. 1979

(Production in tonnes)

LN

S1. Year Paper and Cement  Clinker Asbestics Vanaspati Caustic- Net worth
No. Boards Cement Soda (in lakhs
Products of Rs.)
1. 197475~ 59,224 169,542 1,53,845 26,090 19,848 5971  1,209,73
2. 1975-76- 49,510  2,05,500  2,02,600 31,019 25,491 4,775  1,245.95
3. 1976-77- 51,283  2,42,150 1,094,800 26,874 27,398 3,989  1,082.05
4. 1977-78- 50,947 3,30,721% 2,86,690* 26,663 28,240 3,502  946.60
5. 1978-79- 55,152 2,509,000  2,40,000 21,211 33,980 " 3,694 730.85
*This includes preduction for July ,1¢57 to Mol el df Cnert o Atkcks E|n(n

Lid., taken over by the Company during the year.

NoTe:—The net worth has been calculated on the basis of flgures disclosed in the
into account the arrears of

Sheet

without taking

lisc] Balance
depreciation and liabilities not

provided for as disclosed in the notes forming part of the Accounts,
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Unauthorised construction im Fertilizer
Corporation of India Township, Sindri

3386. SHRI A. K. ROY: Will the
Minister o. PETROLEUM AND CHE-
MICALS be pleased to state:

(a) whether he is aware of large
scale subletting, unauthorised cons-
truction, alterations in the Fertilizer
Corporation of India township of
Sindri against all rules;

(b) whether many of the quarters
have turned into offices of the pri-
vate contractors and the other agen-
cies;

(c) whether there hag been un-
authorised occupation of the Fertili-
zer Corporation of India’s land by
some local leaders of Sindri;

(d) whether it is a fact that the
Fertilizer Corporation of India ma-
nagement is in collusion with these
unauthorised acts; and

(e) if so, steps taken thereon?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEERENDRA PATIL): (a)
Some cases of sub letting, unauthoris-
ed construction/alteraticns in the Sin-
dri Township have come to the notice
of the management and the manage-
ment is taking appropriate action
under the rules against the offenders.

(b) No, Sir. However, a few quar-
ters were alotted by the management
to some of the contracters engaged in
connection with the Sindri Rationali-
sation and Modernisation Projects as
per contractual obiigation, most of
which have since been vacaied by the
alottee centractors. The management
have aso provided quarters for Police,
P&T Deptt. Railawlys, State Bank, Em-
polyment Exchange, Central Industrial





